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“1. Reports/responses have been filed by the Director General for Mines Safety (DGMS),
Dhanbad vide email dated 01.1 1.2023; by District Magistrate, (DM), Banda vide email dated
21.11.2023 and by Uttar Pradesh Pollution Control Board (UPPCB) vide email dated 23.11.2023.

2. However, none has appeared before this Tribunal for respondent Dno.4-DGMS, Dhanbad
today.

3. Mr. Manoj Kumar, Advocate has appeared for respondents no. 9, 12, 14, 15, 16, 19, 24,
27 and Mr. Deeksha L. Kakkar and Akansha Chaudhary, Advocates have appeared for respondent
no. 13 and they seek time to file their reply/response.

4. Mr. Mukesh Verma, Advocate has appeared for Mining Department and District
Magistrate, Banda and he also seeks time to file their reply/response.

5. Replies/responses be filed by them on or before 07.12.2023 at judicial-
ngt@gov.inpreferably in the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF.

6. List for further consideration on 08, 12.2023.

7. The Registry is directed to issue reminder to District Magistrate, Banda for sending his
report regarding service of notices on remaining respondents out of respondents no. 6 to 27 within
one week after serving requisite notices on them if not already served.

8. In view of the provisions made in Section 20 of the National Green Tribunal Act, 2010
mandating this Tribunal to apply the precautionary principle and in exercise of powers under
Section 19 (4) (j) of the National Green Tribunal Act, 2010 the mining lease holders are directed to
cease and desist from carrying out any mining by way of blasting without obtaining requisite
permission from DGMS, Dhanbad and in violation of in violation of environmental norms
prescribing siting criteria.

9. The District Magistrate, the Superintendent of Police and the District Mining Officer,
Banda are directed to take all requisite measures for ensuring that no mining takes place in violation
of above interim injunctive order passed by this Tribunal.

5. A copy of this order be forwarded to the Director, Directorate of Geology and Mining, Uttar
Pradesh and the District Magistrate, the Superintendent of Police and the District Mining Officer,
Banda by e-mail for requisite compliance.”
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1. 85 Ho—07— The Registry is directed to issue reminder to District Magistrate, Banda for
sending his report regarding service of notices on remaining respondents out of respondents no. 6 to
27 within one week after serving requisite notices on them if not already served.
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2. fd=5 Ho—08— In view of the provisions made in Section 20 of the National Green Tribunal

Act, 2010 mandating this Tribunal to apply the precautionary principle and in exercise of powers
under Section 19 (4) (j) of the National Green Tribunal Act, 2010 the mining lease holders are
directed to cease and desist from carrying out any mining by way of blasting without obtaining
requisite permission from DGMS, Dhanbad and in violation of in violation of environmental norms

prescribing siting criteria.
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“1. In compliance of order dated 01.08.2023, report of the Joint Committee has been filed
vide email dated 08.09.2023.
2. In view of the averments in the application and observations in the report of the Joint Committee,
we consider it appropriate to have response of (1) State of Uttarakhand through Chief Secretary,
Government of Uttar Pradesh, (2) Principal Secretary, Environment, Forest and Climate Change
Department, State of Uttar Pradesh, (3) Director, Directorate of Geology and Mining, Uttar Pradesh,
(4) Director General of Mines Safety, Directorate General of Mines Safety, Ministry of Labour and
Employment, Dhanbad, Jharkhand (5) State PCB, (6) District Magistrate, Banda, (7) Safdar Ali S/o
Late Shri Farzand Ali, Gata No.-2450, Khanda No.- 03, at Village- Jarar, (8) Mumtaj Ali S/o Late
Farzand Ali, Gala No.- 2450, Khanda No.- 05, Village-Jarar, (9) Eureka Mines And Minerals Llp,
Gata No. 2451, Khand No. 01; Village-Jarar, (10) Athary Construction company (Shri Shravan
Kumar Singh S/o Shri Vishnupal Singh), Gala No.-2451. Khand No.-02, at Village- Jarar, (11)
Shivarpan Trading Company, Gata No. 2450, Khand No. 06, Village- Jarar, (12) Jasmit Kaur
Malhotra, Gala no - 1876, Khand no- 5, Village- Girwan, (i3) Sangram Singh, Gata No. 1876,
Khand No.- 01, Village- Girwan, (14) Sulabh Saxena Gata No.- 1876 (Khanda No.- 02), Village-
Girwan, (15) Bajrang Road Lines (Shri Suresh Pratap Singh), Gata No.- 1876, Khand No.- 03,
Village- Girawan, (16) Bajrang Road Lines (Shri Suresh Pratap Singh), Gata No.- 1876. Khand
No.- 04, Village- Girawan, (17) Bundelkha Nd Rocks, Gala No- 1876, (Khand No.09) ,Village-
Girwan, (18) Bundelkha Nd Rocks, Gala No-1876, (Khand No.07), Village Girwan (19’) Kunwar
Vinod Ram, Gata No. 332. Khand No -01, Village Badokhar Khurd, (20) Disha Enterpriscs, Gata
No. 332, Khand No. 02, Village Badokhar Khurd (21) Maa Vindhyawasini Stone Work (Shri
Sameer Singh S/0 Shri Phool Singh), Gata No.-332, Khanda No.- 05 Village- Badokhar Khurd.
(22) Deepak Singh S/o Shri Ram Pal Singh, Gata No.-332. Khand I’\Io - 0;% Village- Badokhar
Khurd, (23) A.H.V.S. [FRA L.L.P. Gata No. 1 166, Vill-Jarar, Tahsil- Nara.ini, B,anda, (24)

——

=



L 4

(2)

Associ
Graﬁi?téitzgl;urlesgga%-NO' 1172, 117.9. and 1180, Vill-Jarar, Naraini, Banda, (25) Peer Baba
Jarar, Narais B-a iy \ ; ill- Jarar, Naraini, Banda, (26) Neelkanth Granite Gata No. 1382, Vl”j
[Narain; Ban’da }a an (27) Indus Stone Crusher Pvt. L.td. Gata No. 1794, VIII- Jarar, Tahsi
prepare ’an q attz; ‘;;”O stand lmplegded as respond'ents No. 1 to 27. The Registry is directed to
SPReuting bfor ?h' n%emo of parties to the application. Respondent no. S-QPPCB is already
oo 1 g21 e this rlbun:.al.through Counsel. Registry is directed to issue notices to responflents
- 1 to 4 and 6 to 27 requiring them to file their reply/response within two months at Judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF,
3. Notices be served on respondents n, 6 to 27 through the District Magistrate, Banda and for this
purpose notices issued to respondents n. 6 to 27 be sent to the District Magistrate, Banda by E-mail
for gettm_g service of the same effected on them and sending his report in this regard.
4. The Director Genera] of Mines Safety, Directorate General of Mines Safety, Ministry of Labour
and Employment, Dhanbad, Jharkhand, Director, Directorate of Geology and Mining, Uttar Pradesh
and the District Magistrate, Banda are also directed to look into the recommendations made by the
Joint Committee in its report and take appropriate remedial steps and file action taken report in this
regard within one month at judicialngt@gov.in preferably in the form of searchable PDF/OCR
supported PDF and not in the form of Image PDF.
5. List for further consideration on 24.11.2023.
6. A copy of this order, along with a copy of the application and documents attached with the same,
be forwarded to the Director General of Mines Safety, Directorate General of Mines Safety,
Ministry of Labour and Employment, Dhanbad, Jharkhand, Director, Directorate of Geology and
Mining, Uttar Pradesh and the District Magistrate, Banda by e-mail for requisite compliance.”
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x“?‘ a ‘.! mininh office <bandadgmmo@gmail.com>

AT Abhishek Shukla Pattadhark Latter Dist banda

message

mininh office <bandadgmmo@gmail.com> Thu, Oct 19, 2023 at 1:59 PM
To: dgmupexp <dgmupexp@gmail.com>, sdmnaraini111@gmail.com, robanda@uppch.com, safdar1971banda@grnail.com,
mumtaj1958banda@gmail.com, eurekabanda1@gmail.com, eurekamines0@gmail.com, jasmitkourmalhotra@gmail.com,
sagarcing@gmail.com, sulabhsaxena1997@gmail.com, vinodraja141@gmail.com, sameersinghbnd@rediffmail.com,

deepak sckt786@gmail.com, dpsbiz456@gmail.com, mukesh singh <singhmukesh202@gmail.com>, sksinghknp2@gmail.com,
vickyvinee 198 1@gmail.com
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“1. Reports/responses have been filed by the Director General for Mines Safety (DGMS), Dhanbad
vide email dated 01.11.2023: by District Magistrate, (DM), Banda vide email dated 21.11.2023 and by Uttar
Pradesh Pollution Control Board (UPPCB) vide email dated 23.1 1.2023.

2. However, none has appeared before this Tribunal for respondent Dno.4-DGMS, Dhanbad today.

3. Mr. Manoj Kumar, Advocate has appeared for respondents no. 9,12, 14, 15, 16, 19, 24, 27 and Mr.
Deeksha L. Kakkar and Akansha Chaudhary, Advocates have appeared for respondent no. 13 and they seek
time to file their reply/response.

4. Mr. Mukesh Verma, Advocate has appeared for Mining Department and District Magistrate, Banda
and he also seeks time to file their reply/response.

5. Replies/responses be filed by them on or before 07.12.2023 at Judicial-ngt@gov.inpreferably in the
tform of searchable PDF/OCR Supported PDF and not in the form of Image PDF.

6. List for further consideration on 08.12.2023.
7. The Registry is directed to issue reminder to District Magistrate, Banda for sending his report

regarding service of notices on remaining respondents out of respondents no. 6 to 27 within one week after

serving requisite notices on them if not already served. , :
8. In view of the provisions made in Section 20 of the National Green Tribunal Act, 2010 mandating

this Tribunal to apply the precautionary principle and in exercise of powers under Section 19 (4) (j) of the
National Green Tribunal Act, 2010 the mining lease holders are directed to cease and desist from carrying out
any mining by way of blasting without obtaining requisite permission from DGMS, Dhanbad and in violation

of in violation of environmental norms prescribing siting criteria.
9. The District Magistrate, the Superintendent of Police and the District Mining Officer, Banda are

directed to take all requisite measures for ensuring that no mining takes place in violation of above interim

injunctive order passed by this Tribunal.
5. A copy of this order be forwarded to the Director, Directorate of Geology and Mining, Uttar

Pradesh and the District Magistrate, the Superintendent of Police and the District Mining Officer, Banda by e-
mail for requisite compliance.”
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iy ¢ ‘t‘l .1: datec I‘.l 1.2023; by District Magistrate, (DM), Banda vide email dated 21.11.2023 and by Uttar
radesh Pollution Control Board (UPPCB) vide email dated 23.11.2023
.}.A Hn_wwur. none has appeared before this Iribunal for respondent Dno.4-DGMS, Dhanbad today.
3 Mr. Manoj Kumar, Advocate has appeared for respondents no. 9, 12, 14, 15, 16, 19, 24, 27 and Mr.

I.)ccksha‘l.. Kakkar and Akansha Chaudhar » Advocates have appeared for respondent no. 13 and they seck
tume to file their reply/response.

4. Mr. Mu!(csh Verma, Advocate has appeared for Mining Department and District Magistrate, Banda
and he also seeks time to file their reply/response.

5. Replies/responses be filed by them on or before 07.
form of searchable PDF/OCR Supported PDF and not in the fo

6. List for further consideration on 08.12.2023.

7. The Registry is directed to issue reminder to District Magistrate, Banda for sending his report
regarding service of notices on remaining respondents out of respondents no. 6 to 27 within one week after
serving requisite notices on them if not already served.

8. In view of the provisions made in Section 20 of the National Green Tribunal Act, 2010 mandating
this Tribunal to apply the precautionary principle and in exercise of powers under Section 19 (4) (j) of the
National Green Tribunal Act, 2010 the mining lease holders are directed to cease and desist from carrying out
any mining by way of blasting without obtaining requisite permission from DGMS, Dhanbad and in violation
of in violation of environmental norms prescribing siting criteria.

9. The District Magistrate, the Superintendent of Police and the District Mining Officer, Banda are
directed to take all requisite measures for ensuring that no mining takes place in violation of above interim
injunctive order passed by this Tribunal.

5. A copy of this order be forwarded to the Director, Directorate of Geology and Mining, Uttar
Pradesh and the District Magistrate, the Superintendent of Police and the District Mining Officer, Banda by e-

mail for requisite compliance.”
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“1. Reports/responses have been filed by the Director Gene
e email dated 01.11.2023; by District Magistrate, (DM), Banda vide email date

d 21.11.2023 and by Uttar

VI
pradesh Pollution Control Board (UPPCB) vide email dated 23.1 1.2023.
dent Dno.4-DGMS, Dhanbad today.

> However. none has appeared before this Tribunal for respon

0.9,12,14,15,16, 19, 24, 27 and Mr.

3. Mr. Manoj Kumar, Advocate has appeared for respondents n
d for respondent no. 13 and they seek

Decksha L. Kakkar and Akansha Chaudhary, Advocates have appeare

time to file their reply/response.
4. Mr. Mukesh Verma, Advocate has appeared for Mining Depa

and he also secks time to file their reply/response.
fore 07.12.2023 atjudicial-ngt@gov.inpreferab]y in

y them on or be

5. Replies/responses be filed b
d PDF and not in the form of I

form of searchable PDF/OCR Supporte mage PDF.

rtment and District Magistrate, Banda

the

6. List for further consideration on 08.12.2023.
t Magistrate, Banda for sending his report

minder to Distric

7. The Registry is directed to issue re
dents out of resp

regarding service of notices on remaining respon
serving requisite notices o
8. In view of the provisions made i

this Tribunal to apply the precautionary pri
National Green Tribunal Act, 2010 the mining lease ho
any mining by way of blasting without obtaining requisite permission
of in violation of environmental norms prescribing siting criteria.

9. The District Magistrate, the Superintendent O
directed to take all requisite measures for ensuring that no mining

n Section 20 o

inciple and in exercise of powers under
Iders are directed to cease and
from DGMS, D

ondents no. 6 to 27 within one week after

n them if not already served.

f the National Green Tribunal Act, 2010 mandating
Section 19 (4) (j) of the
desist from carrying out
hanbad and in violation

f Police and the District Mining Officer, Banda are
takes place in violation of above interim

injunctive order passed by this Tribunal.
Directorate of Geology and Mining, Uttar

of this order be forwarded to the Director,

5. A copy
rintendent of Police an

Pradesh and the District Magistrate, the Supe
mail for requisite compliance.”
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